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of credit card scheme forfarmers on the lines
of the Dena Krushi Sakh Patra (DKSP). The
credit card, among other things would pro-
vide the following faciltties:

(i) It will enable a card holder to
secure production credit in-
stantly,

(i) H will dispense with procedural
formalites such as making
applications, furnishing land
records certificates and docu-
mentation for every agricuhtural
season.

(in) It wil also dispense with the
necessity to carry cash by the
tarmer.

In this connection, Reserve Bank
of India has reported that the agricultural
credit card schemes has been introduced by
Syndicate Bank, Canara Bank, Indian Over-
seas Bank, Dena Bank, Punjab National
Bank and Andhra Bank on an experimental
basis.

Response to NRI Bonds’ Scheme

2065. SHRIANANTA PRASAD SETHI:
Will the Minister of FINANCE be pleased to
state

(a) whether the Non- Resident Indian
-Bonds’' Scheme has failed to attract the
foreign exchange on the scale expected by
Government;

(b) #f so, the total NRI deposits In the
Scheme so far; and

(c) the ain obstacles being experi-
enced in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ECONOMIC AFFAIRS
IN THE MINISTRRY OF FINANCE (SHRI
EDUARDO FALEIRO): (a) No specific target
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for collections had been fixed by the Govem-
ment. The subscription for the NRI Bonds
closed on 15th February, 1989. Upto 17th
February 1989, a sum of US $ 76.823 million
equivalent to Rs. 115.44 crores has been
credited to the Reserve Bank of India Ac-
count with Federal Reserve Bank, New
York.

(b) and {(c). Do not arise.

Assistance to Handloom Weavers In
Kerala

2066. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of FINANCE
be pleased to state:

(a) whether representations have been
received by this Ministry from handioom
weavers in Kerala, seeking concession in
rate of interest on loans availed from nation-
alised banks;

(b) f so, the details thereof; and

(c) the decision of Government in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ECONOMIC AFFAIRS
IN THE MINISTRY OF FINANCE (SHRI
EDUARDO FALEIRO): (a) Reserve Bank of
India as well as Canara Bank, the Convenor
Bank of State Level Bankers Committee,
Kerala have reported that no representa-
tions seeking concessions in rate of interest
onloans taken from nationalised banks have
been received by them from handioom
weavers in Kerala.

(b) and (c). Do not arise.
Loans Advanced Under SEPUP
2067. SHRI SYED SHAHABUDDIN:

Will the Minister of FINANCE be pleased to
state:
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(a) the number of applications recieved
and sanctioned, State-wise, under the Self-
employment Programme for Urban Poor
(SEPUP) during 1987-88 and 1988-89 upto
31 December, 1988 quarter-wise;

(b) the number of actual beneficiaries
during the same period;

(c) the actual amount sanctioned and
loaned, separately, during the same period;
and

(d) the total amount loaned since the
inception of the programme and the total
amount recovered since then upto 31 Janu-
ary, 1989?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF ECONOMIC AFFAIRS
IN THE MINISTRY OF FINANCE (SHRI
EDUARDO FALEIRQ): (a) to (d). A state-
ment showing-State-wise position of number -
of applications received, sanctioned and
amount disbursed under Self Employment
Programme for Urban Poor (SEPUP) for the
year 1987-88 as fumished by Reserve Bank
of India is given below. The position for the
year 1988-89 would emerge only after the.
end of the financial year.

The amount of loan sanctioned and
disbuursed under SEPUP since its inception
during 1986-87, is given below:

(Amount in Rs. cmre's)

(Amount disbursed)

Year Amount sectioned
1986-87 116.14 100.80
1987-88 136.56 113.91

Reserve Bank of India has reported that
the information regarding amount recovered
out of the loans provided under SEPUP is

not available and banks are not required to
" maintain separate recovery datafor SEPUP.
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